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cleaners who_ were on the waitlist
could.not be absorbed due to the non-
availability of the vacancies, during
the period the panel list was va]éd.

(d) No, B8ir, Job opportunities
were offered to the waitlisted per-
sons, after 1973; those who applied,
were selected on the basis of merit.

Enlargement of Ali-Strip for~ Man
Talai Ashram in Jammu

4857. SHRI SATISH AGARWAL:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to
state:

R+ B =

(a) is it a fact that the air-strip
constructed for Man Talai Ashram, a
part of Aparng Ashram jin Jammu
and Kashmir State, has been allowed
to be further enlarged; and )

(b) if so, why and wunder what
considerations objections raised by
the Defence Department against ijts
construction have been ignored?

THE MINISTER OF TOURISM
AND CIVIL. AVIATION (SHRI A.P.
SHARMA): (a) The Ministry of
Tourism and Civil Aviation as well
as the Ministry of Defence have no
information about further develop-
ment modification/extension of air-
strip constructed at Man Talai in
1977.

(b) Does not aries.

Working of Rural Bank, Motihari, East
Champaran

4838 SHRI_ K., M. MADHUKAR:
Will the Minister.. of FINANCE be
pleased to state:

(a) is it a fact that complaints have
been received against new Chairman of
Rural Bank Motihari, East Champaran,
and :

., (b) if 8o, what action has been taken
against the defaulting officials?
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THE DEPUTY  MINISTER IN THE
MINISTRY OF FINANCE (SHR!
MAGANBHAI BAROT): (a) and (b).
Yes, Sir, A complaint has been receiv-
ed by the Central Bank of India, which
is the sponsoring bank of Champaran
Kshetriva Gramin Bank, Motihari,
with allegatons against the present
Chairman and other officials of the
Gramin Bank. The sponsoring bank is
looking into the complaint and suitable
action will be taken against the con-
cerned persons if found guilty after
inquiry.
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Transfer of sub inspector on duty at
Santa Cruz Alrport (Bombay)

4860. SHRI K. A. RAJAN: WiIill the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) whether it ig a fact that a Sub-
Inspector on duty at Santa Cruz Air-
port (Bombay) who refused to permit
unauthorised entry of a friend of the
Police Commissioner has been trans-

-
ferred; it
e tedas Y
(b) if 80, the detamils; and

(¢) reasons?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI A. B.
SHARMA-: (a) to (c). Police Sub-ins-
pector by name B.F.R. Pathan who was
attached to Airport Security, was
transferred from Santa Cruz airport
not because he refused to permit
unauthorised entry of a friend of the
Commissioner of Police, Bombay as
alleged, but for conduct un-becoming
of a police officer. He was therefore
shifted from Airport Security toc a
less sensitive job on 3rd June, 1981.

Construction of Leh Terminaj

4861. SHRI P. NAMGYAL: Will the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) when the work on the construc-
tion of Leh air terminal was started;

(b) total amount earmarked and
amount released for the construction of
terminal building alongwith the date
on which the amount was released;

and





